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varrious economy measures taken during the past three years :—

Year Provision required Actual Expenditure Saving
due to devaluation incurred/provision .
of Indian rupee. made.
) 2 3 4

L

(Rs, in lakhs)

(Rs. in lakhs) (Rs. in lakhs)

1966-67 68.99 59.21 9.78
1967-68 72.44 68.30 4.14
1968-69 76.07 73.42 2.65
1969-70 79.87 71.84% 8,03@

The following are some of the speci-
fic economy measures taken in so far as
the Chancery and the Information Wing
of the Embassy of India, Washington, are
concerned —

(a) Stay in hotels of India-based
officers and staff on their first arrival is
restricted to 28 days and the daily allowa-
nce for this period of stay in hotels
(without kitchen or kitchenette facilities)
is restricted to twice the foreign allowance
of the officials concerned admissible for
the period. This period has recently been
reduced further to 21 days and for the
period thereafter the Ministry’s prior
approval will have to be obtained.

(b) Local based posts are not being
filled when short term wvaeancies arise
during a financial year.

{c) A closer watchis being kept on
expenditure on local tours, cables, tele-
gram and other contingent charges.

(d) Expenditure om purchase and
repair of furniture, etc., is being restricted
to inrescapable minimum by postponing
replacement  of  furniture/furnishings
wherever possible.

(¢) The staffing requirments of the
Embassy are subjected to a realistic scru-
tiny every year both by the Mission and
in the Ministry at the time of the pre-
budget scrutiny. :

American Organisations in Nagaland

7321. SHRI GADILINGANA
GOWD : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state :

{a) the number of economic social
and other types of American Organisation
which are active in Nagaland ;

(b) the details of each organisation
and its activities ;

() whether Government received
any report regarding anti-India activities
of any of the organizations in Nagaland :
and

(d) if so, the action taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERMAL AFFAI-
RS : (SHRI SURENDRA PAL SINGH)
{a) No American Organisation, social,
economic or of any other type, is functio-
ning in Nagaland.

(b) to (d). Do not arise.
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Dissatisfaction Ameng Ex-INA Men

7323, SHRI SAMAR GUHA : Will
the Minster of DEFENCE be pleased
to state :

(a) whether it is a fact that much
dissatisfaction has been created among
the ex-1.N.A. men regarding the manner
of fulfilling the Government assurance
of restoration of forfeited pay and
allowances to them ;

(b) whether a number of money
orders sent to I. N, A. personnel have
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becn refused and if so, the number there-
of and the reason for refusal ;

(c) whether certain allowances drawn
with salary ordinarily on Field Service
have been denied to ex-I.N.A., men and
thus the amounts payable to them have
been reduced to the minimum ;

(d) whether lump-sum amounts sent
to those claimant whose L.R.L. as are
not available do not bear any relation-
ship to the amounts payable to them ;

(e) whether former ‘White’ ex-I.N.A.
men have been paid more than those
paid to ‘Grey’ and ‘Black’ ex-INA men;
and

(f) if so, the reasons for such discri-
mination ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) No,
Sir, Government are fulfilling the
assurance in the best manner possible
under the circumstances.

(b) A few cascs the ex-INA personnel
returning the money orders sent to them
have come to notice. The exact number
of such cases and the reasons for refusal
are being ascertained.

(c) The amount of the forfeited pay
and allowauces which are to be restored
to the ex-INA personnel are being
worked out with reference to the basic
pay, and the basic allowances such
as war service increments, war time
proficiency pay, non-tradesmen profici-
ency pay, extra duty pay and deferred
pay. The question of admissibilty of
expatriation allowance, Japanese camp-
aign pay and batia is under examination.

(d) Since the cases are more than
20 years old, the IRLA's in a majority
of cases are not available. In the .
absence of these IRLA's, payments are
being made oo the basis of averages
applicable to personnel of corresponding
ranks whose IRLA’s are available.
information is

(e) and (f). The

being collected.





